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U». K. L. Shrimali: The ex-factory 
wholesale prices would be as follows. 
A  200/300 Watt miniature strip film 
projector with one projection lens, 
10 cm. and with strip film carrier but 
without carrying case will cost 
Rs. 325. A 250/300 Watt miniature 
strip film projector with one projec-
tion lens 20 cm, but without strip 
film carrier or carryiyng case will 
cost Rs. 300. The retail price for the 
first would be Rs. 450 and for the 
second Rs. 412.75.
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Shri Joachim Alva: The Govern-

ment is aware of the role of the 
Muslim League and how its propa-
ganda ended with a blood bath. Is 
the Government aware of the danger-
ous implications of the defunct leagues 
such a3 the Christian League? Other 
minority leagues will also sprout up 
if this attempt to revive the Muslim 
League is not nipped in the bud now?

Shri G. B. Pant: I do not see why 
other classes and communities should 
seek to be sensible if one of them has 
some mischief-mongers in its midst.

Shri Trldib Kumar Chaudhuri: May 
I know whether the Muslim League 
has been listed as a subversive organi-
sation or banned in any way?

Shri G. B. Pant: Unfortunately,
there is no law empowering the Gov-
ernment to ban any organisation at 
present.

Shri Raghnnath Slngb: What is
the aim and object of the new revived 
League?

Shri G. B. Pant: I do not know to 
which particular League the hon. 
Member is referring. There was this 
Union Muslim League as it was called 
after the achievement of Independ-
ence. Its objectives were to promote 
good-will and cordiality between 
various sections of the nation and also 
to look after the interests—social,
political, economic, etc. of the 
Muslims.

Shri Kalika Singh: May I know
whether the Muslim League has been 
functioning in the garb of communists 
in some parts of India?

Shri G. B. Pant: Well, I do not
know. The communists, I think, do 
not shrink from describing themselves 
as communists except when the people 
who carry on communist propaganda 
are not fully steeped into it yet.
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Dr. Bun Subhai Singh: Where-
from have these reports come and 
what sorts of meetings or conferences 
were held for constituting or reviving 
the Musilm League? The hon. Heme 
Minister has said that no steps were 
contemplated to be taken. May I 
know as to what will be the policy 
of the Government after the Mulim 
League is revitalised or constituted?

8hri G. B. Pant: Some reports had 
appeared in the papers sometime ago 
and we had also our other source* 
from which we get information includ-
ing hon. Membere of this House. As 
to the action that the Government 
may take, it will depend on the cir-
cumstances. I have stated just now 
that they have not been able to make 
any headway. Though some attempts 
seem to have been made at one stage 
some months ago, no progress appears 
to have been made.

Shil N. » .  Mnniswamy: is it not a
fact that this moribund existence of 
the League has come to light only 
very recently—three months back?

Shri O, B. Past: No. It appears
that attempts have been made soma-
time in the early part of this year— 
in February or March.
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Shri Punnoose: May I know whe-
ther the Muslim League that func-
tions in Kerala is of the old type or 
the new type?

Shri G. B. Pant: Well, I think, the 
hon. Member must be knowing that 
better as he has been associated with 
them much earlier; we got associated 
with them only today.

Shri Ansar Harvani: Is the Gov-
ernment aware that there is a persis-
tent demand in this country that Com-
munal organisations should be banned; 
if so, is there any proposal before the 
Government to consider this question?

Shri G. B. Pant: Well, small and 
trivaal things should not be magnified; 
otherwise they will achieve the im-
portance which they do not deserve.

WRITTEN ANSWERS TO 
QUESTIONS

Stares In Central Ordaaaee Depet
M y  /  Shri Nathwani: 

l^Shri Manuka:
WiU the Minister of Defence be 

pleased to state:
(a) whether it is a fact that stores 

worth Rs. 7 lakhs were recovered




